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Working of local bodi«a 
 
*315.DR.D. VENKATESHWAR 

RAO: Will the Minister of RURAL 
AREAS AND EMPLOYMENT be pleas-e-
d to state: 

(a) whether the working of local bodieas in 
the States is being examined by 
Govrnement

; 
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(b)  if  so,   the  details  thereof; 

(c) if not, steps taken to check and 
identify drawbacks in tneir fuuctioniag; and 

(d) the Steps proposed to be taken to 
streamline the  system? 

THE MINISTER OF RURAL AREAS 

AND EMPLOYMENI (SHRI K. 
YERRANNAIDU): (a) to (d) Yes, Sir. Tne 
wonting of the ranchayati Raj institutions in 
the country is reviewed from time to time in 
the meetinse of concerned Panchayati Raj 
Ministers and Secretaries heid at the national 
level. A National Committee of Panchayat 
Ministers under the Chairmanship of Minister 
of Rural Areas and Employment has been 
constituted for the purpoise. Several 
suggestions have been made to the States/UTs 
to streamline the functioning of Panchayati 
Raj system. A Southern Regional Conference 
of the Chairpersons of Zila Parishads at 
NIRD, Hyderabad was held in June, 1997, to 
know the working of the P.R. bodies in all the 
selected Southern States, More recently, the 
Chief Ministers' Conference was held on 2-8-
1997 at. New Delhi to review the working of 
the Panchayati Raj Institutions; where the 
outstand'n"; issues like devolution of 
powers/functions and responsibilities upon 
PRIs, setting u,p of District Planning 
Committees and implementaticn  of Reports  
of  the Stata 

Finance Commissions and training to PRIs 

were discussed; and the Conference 

recommended to set up two Committees; (a) 

the Committee of the Paochayats and the 

Tribal Development Ministers of the eight 

States from the areas covered under Schedule 

V of the Constitution, under the Chairmanship 

of Minister (RA&]g) to resolve difficulty if 

any, in enacting the State legislation 

expeditiously before cut off date i.e. 23rd 

December, 1997, and; (b) the Committee of 

the Chief Ministers to examine the issues 

ragardihg devolution of powers, functions and 

responsibilities upon the PRIs, and to re-

commend measures to streamline the 

Panchayati Raj system. 

National Highways 

*316. SHRI V. RAJAN CHELLA-PPA: 

Will the Minister of SURFACE 

TRANSPORT be pleased  to state: 

(a) the total distance of the National 

Highways, State-wise;  and 

(b) the length of the roads which have two 

lanes and four lanes in order to avoid heavy 

traffls, State-wise? . . 

THE MINISTER OF SURFACE 
TRANSPORT (SHRI T. G. VENKAT-
TRAMAN): (a) and (b) Total length of 
National Highway in the country, Statewise 
and details of 2-lane and 4-lane.  

S.No Name of States  
Total Length 4 Lane          
(in Kms.)    (in Kms.)  

 
2 Lane  
(in 
Kms.) 

1 2      3. 4  5 

1. Andhra Pradesh      2888 28 2500 

2. Arunachal Pradesh  330  20 

3. Assam 2296  1714 

4. Bihar 2547 15 1860 

5. Chandigarh 24 8 16 

6. Delhi 72 72  

7. Goa              229  107 


